'NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
-~ AHMEDABAD

T.P. Nos. 34-A/2016 & 34-B/2016 with
T.P. No 34/111A/NCLT/AHM/2016(New)

‘C.A. Nos. 284/2014 & 137/2015 with

c.Pﬁ. No. 13/111 A/CLB/MB/201 3(0ld)

Coram: Present Hon'ble Mr. BIKKI RAVEENDRA BABU
- o . - MEMBER JUDICIAL

Name of the Company: ~ Shobhna P. Mahajan
Micro Inks Ltd.

~Section of the Companies Act: .S_ect'i'on 1— 11A of ;he Comganies___A_c_;ng]QS___Gm _
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~ Petitioner no present. Learned Advocate Mr. AIjun Sheth present for Respondent. '

Learned Counsel for Respondent represented that he will file written arguments
servmg a copy to petltloner Petltloner shall also ﬁle written arguments.

List the matter on 14.07.2017. - o
. . CE W W\\r—* .
BIKKI RAVEENDRA BABU

MEMBER JUDICIAL '

Dated this the 28" day of April, 2017.




